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fixation of realistic target at the level of VII Plan, fixing tar
gets for the blocks in two parts as per available potential 
keeping subskly in fixed deposit account of the benefk:iary 
and Its adjustment in the last few instalments and integrated 
approach to aH anti poverty programmes.

(c) After the Khusro Committee Report, several 
steps have been taken by the Government to achieve 
success under IRDP. Subsequently, an Expert Committee 
on IRDP under the Chairmanship of Shri D.R. Mehta, the 
then Governor of Reserve Bank of India also went into vari
ous aspects of IRDP. Based on various findings, the steps 
taken include involvement of bankers in the selection 
process of beneficiaries by Gram Sabhas, preparation of 
viable schemes/projects by formatk^n of Distrk:t Level Tech
nical Groups at DRDA level, involvement of Panchayati Ra) 
Institutions, emphasis on credit mobilisation rather than 
fixing physk^al targets, encouragement of group activities, 
higher subsidy for trained educated youths and implementa
tion of back end subsidy system. Recently, a Committee set 
up under the Chainnanship of Prof. S.R. Hashim, Member. 
Planning Commission has also recommended integratk)n of 
various Self-Emptoyment Programmes.

Running Allowance

209. SHRI BASU DEB ACHARIA : Will the Minister 
of RAILWAYS be pleased to state :

(a) whether the Railway Board Order’s extending 
75% running aNowance as emoluments for pensk>n. gratuity, 
commutation etc. to mnning staff who retired between Janu
ary 1. 1973 to December 5. 1988 has been implemented by 
varkMJS DRMs;

(b) if so. the number of applications claiming 
benefits were received by DRMs of South Eastern and 
Central Railways. Nagpur;

(c) the number of appNcatk>n processed for payment 
of arrears arid revising their pensions etc.;

(d) if not. the reasons for delay and the time by 
whkh It Is likely to be settled;

(e) the number of legal heirs of such retirees have 
submitted their claims and the number of cases have been 
settled; and

(f) if not, the reasons for delay ?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE 
IN THE MINISTRY OF PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI RAM NAIK) ; (a) to (f) The 
information is being collected and will be laki on the table of 
the House.

Revised Demand Notices to Allottees

210. SHRI BHIM DAHAL : Will the Minister of 
URBAN AFFAIRS AND EMPLOYMENT be pleased to state :

(a) whether revised demand notices have been 
issued to the aHottees/occupants of Swami Dayanand CokMiy, 
Sarai RohiUa, Delhi;

(b) if so, the reasons therefor and the number 
thereof;

(c) the time by which revised demand notices are
likely to be issued to the remaining aNottees/occupants;

(d) whether the Govemment are aware that many 
alk)ttees/occupants have made part payments against the 
earlier demand notices;

(e) if so, whether the payments already made by 
some aNottees/occupants is likely to be adjusted; and

(f) tf so, the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT (SHRI BANDARU 
DATTATREYA) : (a) and (b) Yes, Sir. MCD has reported that 
revised demand notices, as per the existing poHcy of the 
Government, have been issued in 290 cases who had not 
pakj any amount so far.

(c) In the remaining 30 cases the demand notices 
are being issued shortly as reported by the Slum Depart
ment of MCD.

(d) Yes. Sir.

(e) and (f) The Skjm Department of MCD has reported 
that the payment already made by 32 aNottees /occupants 
will be taken into conskieratk>n and adjusted against the pre
revised demand notices.

Allotment of HcHises

211. SHRI SOMJIBHAI DAMOR : WIN the Minister of 
URBAN AFFAIRS AND EMPLOYMENT be pleased to state ;

(a) whether the persons registered with DDA under 
the Vth S.F.S. Housing Scheme (category-ill), 1982 have 
not been altotted houses;

(b) if so. the deUib and reasons therefor; and

(c) the time by which the registrants are Ikely to be 
allotted houses ?

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT (SHRI BANDARU 
DATTATREYA): (a) Delhi Devek>pment Authority has reported 
that all the eligible registrants of the Vth S.F.S. Housing 
Scheme (Category-Ill). 1982 have been altotted houses as 
per norms.

ib) and (c) Since the Vth SFS Scheme has already 
been closed in the year 1995, the questton does not arise.

[Translation]

Actkm Plan for Steel Sector

212. SHRIMATI SURYAKANTA PATIL : Will the 
Minister of STEEL AND MINES be pleased to state :
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(a) whether the Qovemment have formulated a na
tional action plan for the steel sector;

(b) If 80. the main objects and details of the action
plan;

(c) whether any proposal to Invite multinational 
investment is under consideration of the Government In 
order to organise steel industry; and

(d) if so. the details thereof ?

THE MINISTER OF STATE IN THE MINISTRY OF 
STEEL AND MINES (SHRI RAMESH BAIS): (a) to (d) Based 
on reports of the WorMng Groups set up for varkxjs sectors 
of the economy, the Planning Commission prepares a 
Natk>nai Plan for five years. The Worldng Group on Iron and 
Steel for the IX Five Year Plan set up by the Planning 
Commission has projected a Hkely domestk: demand of 38.68 
mlllon tonnes of Finished Carbon Steel by 2001-02 includ
ing an export potential of 6 Million Tonnes. The main 
objective of the plan is to ensure that the demand Tor steel in 
the country Is met indigenously. As per the projections made 
by the Working Group, the productk>n of Finished CartK>n 
Steel will reach 38.012 MilHon Tonnes by 2001-02 against 
the projected demand of 38.68 Million Tonnes. The Increase 
in production of steel is expected to come from modemisa- 
tion and expansbn of existing Integrated Steel Plants and 
creation of new capacities in the private sector. The Working 
Group has also projected a total investment ot aDoul 
Rs. 52.498 crores in the steel sector duHng IX Fivii 
Plan with public sector investing around Rs. 20,005 crore*. 
Keeping in tuno with the present economic poHqf, M ln *^  of 
Steel is endeavouring to faclltate creation of new capadliet 
by making realstic projecttons of demand, removal of bottle
necks through inter actk>n with the entrepreneurs, financial 
institutions and State Government etc.

Requirement of Rail Englnee

213. SHRI SUSHIL CHANDRA VARMA : Will the 
Minister of RAILWAYS be pleased to state :

(a) the total requirement of different types of rail 
engines in the country;

(b) the total number of different type of rail engines 
are available in the country;

(c) the total number of rail engines manufactured 
in the country and number of rail engines imported during 
the last three years country-wise; and

(d) the tpUl amount being spent on the import of 
rail engine from abroad ?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS AND MINISTER OF STATE 
IN THE MINISTRY OF PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI RAM NAIK) : (a) In the IX Plan 

, document sent by Railways to Planning Commission, 
requirement of 800 Diesel locomotives and 950 Electric

locomotives was projected during the IX Plan period. 
Railways have projected an outlay of Rs. 65,000 crores for 
Uie IX Plan. However, Planning Commisston has tentatively 
provkJed an outlay of Rs. 47,484 crores for the IX Plan pe
riod. Review of the requirement of k>comotive8 m IX Plan 
perkxj Is being car.ied out keeping In mind the availability of 
resources and the traffk; offerings.

(b) The total number of different types of tail en
gines on Indian Railways as on 31st March, 1997 Is given 
bek)w:

Steam kx:as 85

Dsl. Hydraulk: & Mech. k>cos 738

Diesel Electrk: Locos 3,625

Electric Locos 2,519

The total number of rail engines manufactured
in the country during the last three years are as under:

Year Dsl Locos Elec. Locos

1995-96

1996-97

1997-98

138

157

164

155

175

195

The total number of rail engines Imported from foreign 
countries during the last three years are as under

Year Dsl Locos Elec. Locos

1995-96

1996-97

1997-98

Nil

Nil

Nil

6

24+3*

Nil

* as bank of spares.

(d) Amount spent on Import of 33 Electrk: Locos is 
Rs. 738 crores approx. In additton, a contract for import of 
21 Diesel Electrk: freight kx»s has been placed In Oct'95. 
Supplies against this contract have not started so far. Total 
vakje of the contract is Rs. 167 crores (approx). Out of this, 
Rs. 9.75 crores has already been paid as advance.

[English]

Land reforms

214. SHRI VILAS MUTTEMWAR : Will the Minister 
of RURAL AREAS AND EMPLOYMENT be pleased to state:

(a) whether Chief Minister's Conference Is being 
called shortly for concurent revelw of the progress of land 
reforms; and

(b) if so, the details of the action programme 
finalsed 7


